FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
GM INFINITE DWELLING (INDIA) PRIVATE LIMITED
Operating in the business of Real-estate housing project

(Under sub-regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the corporate debtor
along with PAN/ CIN/ LLP No.

GM INFINITE
PRIVATE LIMITED
CIN: U45400KA2007PTC043955

DWELLING (INDIA)

Address of the registered office

Ground Floor, No. 44/1, Dickenson Road,
Hulsur Bazaar, Bangalore North, Bangalore,
Karnataka, India, 560008

URL of website

https:/ / gminfinite.com

(contains all group companies projects and
not in control of RP)

GM Townsville only belongs to CD

Details of place where majority

GM TOWNSVILLE Project, Hulimangala

of fixed assets are located Village, Jigani Hobli, Anekal Taluk,
Bengaluru, Karnataka. Project coordinates:
12°4919.6"N, FrP39225"E (12822109,
77.656241).

Installed capacity of main|Not applicable in the conventional

products/ services

manufacturing sense. The Corporate Debtor
is engaged in real estate development and
construction; one project, “GM
TOWNSVILLE”, is reported to be under
progress under a JDA.

Quantity and value of main
products/ services sold in last
financial year

Quantity is not separately available. Total
Revenue from Operations for FY 2020-21 was
Rs. 23,16,67,319/- as per the MCA data.

Number of
workmen

employees/

Not available, no information from the
suspended management.

Further details including last
available financial statements
(with schedules) of two years,
lists of creditors, relevant dates
for subsequent events of the
process are available at:

The financial statements have not been filed
for last four years. Details for 2020-21 can be
sought by emailing at
cirp.gminfinite@gmail.com

email:

Eligibility for resolution

applicants  under  section

The eligibility criteria and detailed invitation
for EOI may be obtained by email at
cirp.gminfinite@gmail.com.




25(2)(h) of the Code is available
at URL:

10.

Last date for receipt of | 16-09-2026
expression of interest

11

Date of issue of provisional list | 26-09-2026
of  prospective  resolution
applicants

12

Last date for submission of | 01-10-2026
objections to provisional list

13,

Date of issue of final list of | 11-10-2026
prospective resolution
applicants

14.

Date of issue of information | 16-10-2026
memorandum, evaluation
matrix and  request for
resolution plans to prospective
resolution applicants

15

Last date for submission of | 11-11-2026
resolution plans

16.

Process email id to submit the | cirp.gminfinite@gmail.com.
expression of interest

17.

Details of the corporate debtor’s | Not available
Registration status as MSME

Maligi Madﬁusﬁdli : a Reddy

Resolution P¥ofessional

Regd No: IBBI/IPA-001/1P-P00843/2017-2018 /11427

For M/s. GM Infinite Dwelling (India) Private Limited
MMR Lion Corp, 4th Floor, HSR Eden

Road No. 2, Banjara Hills, Hyderabad, Telangana - 500034
Email: cirp.gminfinite@gmail.com

Hyderabad, Telangana-500034

Date:01-09-2026

Place: Hyderabad
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Continued from Previous Page... i
The instructions to Self-Certified Syndicate Banks for (i) unblocking of the funds and (i) transfer to the public issue account, have been or will be sent and BIGSHARE SERVICES PRIVATE LIMITED
emailed, as the case may be, on or before August 31st, 2026. The Equity Shares allotted to successtul applicants have been or will be credited to their Address: 56-2, 6th Floor, Pinnacla Busingss Park, Mahakali Caves Road, next to Ahura Centre,
respective beneficiary accounts on or before August 31st, 2026, subject to validation of the account details with the depositories. The Company has filed the Andhen East, Mumbai- 400083, Maharashtra, Indéa
listing application with NSE on August 31st, 2026 and is in the process of obtaining the listing and trading approval from NSE, Trading of the Equity Shares is Telephone: +921 22 62638200
expected to commence on September 1, 2026 E-mail: ipoi@higshareoniing. com
Mote: All capitalised terms used and not specifically defined hergin shall have the same meaning as Ascribed to them in the Prospectus dated August 27, Contact Persen: Mr. Sagar Pathare
2026 (“Prospectus”) filed with the Registrar of Companies, Chandigarh :Eﬁ:;;‘;:’;‘:ﬁ:i‘:(ﬂmgﬁ;ﬂ g

hmvetlir Arievante E-Mall fivestor@obinhareoniine gorm
The Il!E'th”E of the allotment made would also bE. hng!ﬂd an the W!E!I]Ei’[ﬂ of the Registrar to the |ssue. EIESHAHE. SERVICES PRIVATE LIMITED at On tha behalf of Board of Directors
www.bDigshareonline.com , Al future correspondence in this regard may kindly be addressed to the Registrar to the issue quoting full name of the first’ sole biddar, For ABH Healthcare Limited
serial number of the application form, date of submission of the bid cum application farm, number of shares applied, DP 1D, Cllent 1D, PAN, address of the bidder, name Sd/-
and address of the designated intermediary / SG58 branch where the bid cum application was submitted by the bidder and payment details with the copy of the | pate: August 31, 2026 Rahul Sharma
acknowkedgment slip issued by the designated intermediary / SCSB branch, at the address given below., Place: Ferozepur Company Secretary and Compliance Officer
THE LEVEL DF SUBSCRIPTION SHOULD NOT BE TAKEN TO BE INDICATIVE OF EITHER THE MARKET PRICE OF THE EQUITY SHARES ON LISTING OR THE BUSINESS PROSPECTS OF ABH HEALTHCARE LIMITED.
Disclaimer; ABH Healthcare Limited has filed the Prospectus dated August 27 2026 with Ragistrar of Companies, Chandigarf and thereafter with NSE and SEBL. The Prospectus is available on the website of SEBI at wwiw sebi.gov.in, the website of Fedex Sacurities Private Limited, BRLM al www.fedsec.in  website of the NSE Limited at
woww nseindia.com and website of Issuer Company at www. abhhealthcare, arg. For details, investors should refer to and rely on the Prospectus including the section titled “Risk Factors ™ baginning on page 27 of the Prospecius
The Equity Sharas have not baen and will not be registered endar the LS. Securities Act of 1933, as amendad (the *5ecurities Act”™) or any state securities laws in tha United States, and unless soregisterad, and may not be issued or sold within the United States, except pursuant to an exemption from, or in a transaction nat subpect 1o, the registration
raquirements of the Secuntes &ctand in accordance with any applicabla U5, Sate Becurities laws. The Equity Shares are being issued and sold outside the United States in 'offshore fransactions'in reliance on Begulation *5" enderthe Securitias Act and the applicable |aws of each jurisdiction where such issues and sales are mads. There will be no public
offering in the United States. |

LOGICIEL SOLUTIONS LIMITED

(FORMERLY KNOWN AS

LOGICIEL SOLUTIONS PRIVATE LIMITED)

CIN: L72900PB2011PLC035275

Registered office: H. No. 3-A, Main Road
Sunder Nagar, Ludhiana, Punjab, India -141007

RSl
RAJASTHAN SECURITIES LIMITED

(Formarly known as Rajasthan Gases Limited)
dstered Office: &1 Shop Mo 107, Plot Mo, 268, Honey &nun Baushie Tower,
.-' Yy AR

[[§ LOGICEEL

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
GM INFINITE DWELLING (INDIA) PRIVATE LIMITED

Operating in the business of Real-estate housing project
(Under sub-regulation 36A (1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Llofus LOTUS CHOCOLATE COMPANY LIMITED

Regd. Office: Pranava One, 6" Floor, 6-5-654, Punjagutta Road, Raj Bhavan
Quarters Colony,Somajiguda, Hyderabad, Nampally, Telangana - 500082
Tel: 1800-425-3949; Email: investors@lotuschocolate.com; Website:
www.lotuschocolate.com;

CIN: L15200TG1988PLC009111

C.A Read, Lakedgan|, Nagpur - 440008, Mahasashira, India

Website: www.logiciel.io Email: investor@logiciel.io Phone: +31-8577725025
Contacl; 3371004503 Email; Info@ rajasthangasesitd.com

NOTICE OF THE 15TH ANNUAL GENERAL MEETING {AGM)

. [IName of the corporate debtor along

with PAN & CIN/ LLP No.

INFORMATION REGARDING THIRTY-SEVENTH
ANNUAL GENERAL MEETING

GM INFINITE DWELLING (INDIA) PRIVATE LimiTeD]
CIN: U45400KA2007PTC043955

Wab: wwiw_rslin. CIN: LE4390MH1553PLCET2204
HOTICE OF THE 33" ANMUAL GEMERAL MEETING E-¥YOTING INFORMATION
AND BOOK CLOSURE DATE

AND E-VOTING INFORMATION
Motice & hereby given that the Fifleenth {157) Annual General Meeling ('AGM} of the

. |Address of the registered office

The Thirty-Seventh Annual General Meeting (“AGM”) of the Members of the Company
will be held through Video Conferencing (“VC”) / Other Audio-Visual Means (“OAVM”)
on Friday, September 25, 2026 at 12.30 p.m. (IST), in compliance with all the applicable

Ground Floor, No. 44/1, Dickenson Road,
Hulsur Bazaar, Bangalore North, Bangalore,
Karnataka, India, 560008

Shareholdars of Logiciel Solutlons Limited (farmerly known as Logiciel Solutions Private
Limited) (the Company') is scheduled to be held on Friday, 25° day of September, 2026 at
10.00 AM. (IST) at Malhotra Regency, First Floor, Jalandhar Bypass, Dpposite Tiger

1. Notice is herety given that e 33™ Annual General Meeting ("33™ AGM™} of Rajasthan
Securities Limited (“the Compamy”) will b= held on Tuesday, 2™ Saptember, 2026
at 200 PM. through Wideo Conlerencing (7VCT) | Ofhar Audio Visual Maans ["OAVK", in
compliance with Companias Act,2013, and miles mage thereunder and Secerty and

provisions of the Companies Act, 2013 and the Rules made thereunder and the Securities

Saiar, Matiomal Highway-1, Ludhiana - 121008, Punjab, Indiz to fransact the business
mentioned in the Notica of the 157 AGM

Thie electronic copies of the Motice of AGM have been sent to all the members whose
names appeared in the Register of the Members’'Becord of Depositories and whose email

Exchange Board of India (Listing Obligation and Disciasure Requiremant), 2015, read wilh
the General Cireular Mo, 2002020, 57 May 2020, and subsequent circular issued in this
regard, the latest ane being the General Ciroular Mo, 0372025 dated 22 Seplember, 2025
iszuad by the Mirsiny of Coparaie Alairs (MCAT o fransact the business set forth in the

3| URL of website ?gz)pnstg{g?;qlﬂnitoeljgoé?)mpanies projects and not in and Exchange Board of India (Listing Obligations and Disclosure Requirements)
control of RP(), Regulations, 2015 read with all the applicable circulars on the matter issued by the
GM Townsville only belongs to CD Ministry of Corporate Affairs (“MCA”) and the Secgrities and Exchangg Board of India
4. | Details of place where majority of fixed GM TOWNSVILLE Project, Hulimangala (“SEBI”), to transact the business set out in the Notice calling the AGM.

assets are located

Village, Jigani Hobli, Anekal Taluk, Bengaluru,
Karnataka. Project coordinates: 12°49'19.6"N,
77°39'22.5"E (12.822109, 77.656241).

The Notice of the AGM and the audited financial statement for the financial year 2025-26
along with Board’s Report, Auditors’ Report and other documents required to be attached

[ are registered with the Company/Depository Participantis) as on 28ih August, 2026.
Further, in accordance with Regufation 36(1)(b} of the SEBI Listing Regulations physical
latler 5 bamng sent to all the shareholders whosa e-mail addresses ane not registarad with
the Company | Depository Pasticipant(s), providing a web-link for accessing the Annuai

MNolice of AGM dated 127 August 2026

Mambars Padicipating in (Mambers-Loging throwgh Video Conferencing ("WC" 7 Other
Audio Visual Means (O8I facilily shall be reckonad for the pupose of quodum undar
gacticn 103 of the Companias AcL2013,

Installed capacity of main products/ services

thereto, will be sent electronically to those members of the Company, whose e-mail address
is registered with the Company / KFin Technologies Limited (“KFinTech”), Company’s
Registrar and Share Transfer Agent/ Depository Participant(s) / Depositories. A letter
providing web-link, including the exact path, where the Annual Report and the Notice of
the AGM for the financial year 2025-26 is available, will be sent to those members whose

Not applicable in the conventional
manufacturing sense. The Corporate Debtor is
engaged in real estate development and
construction; one project, “GM TOWNSVILLE”,
is reported to be under progress under a JDA.

Report for the BY, 2025-26. The dispatch of nobee of AGM has been complated on 31th
August, 2026

Matice is further given pursuant to Section 108 of the Companias Act, 2013 read with Rule

. In compliance with- Section 101 of the Compansss Act, 2013, resd with Aule 18 of the
Companies (Management and Administration) Bules, 2014, SEBI [Listng Obligations and
Disclosure Requirements) Reguiabons, 2015 (*Listing Reguiations”), and tha MCA Circulars,
Malics of the 239 AGM and the Anrual Rapod for Bhe Fnancial Year 2025-26 ara baing send

Quantity and value of main products/
services sold in the last financial year

e-mail address is not registered with the Company / KFinTech / Depository Participant(s)
/ Depositories. The Notice of the AGM and the aforesaid documents will also be available
on the Company’s website at www.lotuschocolate.com, on the website of the Stock
Exchange, i.e. BSE Limited at www.bseindia.com, and on the website of KFinTech at

Quantity is not separately available.
Total Revenue from Operations for FY 2020-21
was Rs. 23,16,67,319/- as per the MCA data.

20 of the Companies (Management and Administration) Rudes, 2014 as amended and

; : : ek ’ : In eleciromns mode 1o Sharehokiers whose e-mad addresses are registered with Niche
Regilation 44 of the SEBI [Listing Obligations and Disclosures Requirements)

Technologies Privaie Limited (RTAY Deposion Paricpantis) &5 on 14% August, 2026

.| Number of employees/ workmen

Not available, no information from the
suspended management.

https://evoting/kfintech.com

Regulations, 2015 that:

1. The Company is providing E-Voting facility to the Members of the Company to enable
themto casttheir voles elecironically on theitems mendioned in the Natice of AGM.
The E-Vioting period commences on Tuesday, 227 September, 2026 at 3:00A M.

Physical copies of the Motice of AGM and Annual Report lor the Financial
Yedr 2025-26 shall ba sent to thase members who reguest the same

The Motice convening the 33" AGM and the Annual Report for the FY 2025-26
are available on the wabsite of the Company at wenwesbing on the wabsite of BSE Limitad

Further details including last available
financial statements (with schedules) of two
years, lists of creditors are available at URL:

The financial statements have not been filed for Manner of registering / updating e-mail address:

last four years. Details for 2020-21 can be
sought by emailing at email:
cirp.gminfinite@gmail.com

(a) Members holding shares in physical mode, who have not registered / updated their
email address with the Company, are requested to register / update their e-mail address

by submitting Form ISR-1 (available on the website of the Company at

5 nner istering / u

helpdesk.evoting@cdslindia, com; Toll Free No, 1600 2102811 ! ing smafl addresses:;

3. The E-Vioting period ends on Thursday 24° September, 2026 31500 PM (wa bseindia.com) and COSL af evatingindia.com " | St foressuton applcansunder scton | sy be cotaned by i ot | www.lotuschocolate.com) duly filed and signed along with requisite supporting
4. Cut-off date: 18" Septembar, 2026, 3 Book Closure 25(2)(h) of the Code is available at URL: ar mn?% fir?itg @tlammea” C)(/);mal at documents to KFinTech at Unit: Lotus Chocolate Company Limited, Selenium Tower
5. A person whose name 15 recorded in the register of members or in the regster of Pursuant to Section 21 of the Comparies Act, 2013, read with Rufe 12 of the Companies - gmatcom. B, Plot 31-32, Gachibowli, Financial District, Nanakramguda, Hyderabad - 500 032,
beneficial cwners maintained by the depositones as on the cul-off date only shall be (Management and Admiristretion) Russs, 2014 and Raguiation 42 of the Listng Requlations, 10. | Last date for receipt of expression of interest| 16-09-2026 Telangana.
i S i b et il I fha Register of Mambens and Share Transler Books of the Company wil remain dosad : o : n0.
§ ?T_Ighifm aﬁ:ﬁ H:E;ﬂ; mﬂ;:ngr:ggf da;;ﬂ:: ;E:I:EE;:E:EE: S_{:@ﬁ“gﬁ, froen Wednesday 16 September, 2026 1o Tuesday 22 Seplember, 2026 (both days R Efcfspg;lt?\f: (:ezzplﬁgg?gg;lig:;g £6-09-2026 (b) Members holding shares in dematerialised mode, who have not registered / updated
; "'-“:’_-'3 _':’1 i : i ; Py inclusive) for the purpose of the fodhcoming 33¢ AGM. _ _ their e-mail address with their Depository Participant(s), are requested to register /
aiter the dispaich of Molice bui before the cut-off dale may obiain the login 1D and 12. | Last date for submission of objections to | 01-10-2026 update the same with the Depository Participant(s) where they maintain their demat
passwond for availing the facility of E-Voting by following instructions given in the 4. Eoling N _ _ _ provisional list accounts.
Motice of AGM or by sending a request at helpdesk evofing@cdslindia.comn or Fursyand 1o the provisions. of Section 108 of the Companies Adt, 2013 'jl'“'j with ALie _3:' “1 | 13.| Date of issue of final list of prospective | 11-10-2026
investoriiogicel o Zﬂfu'flh:'-'l'ﬂ;nm; Eﬂanaé;mmmaﬂrdﬂﬁﬂg;nstr:krg Amerdrﬂdiﬁ; t:iul:?ﬁ. f‘;"; ard ?GEEJJ;*W" resolution applicants Manner of casting vote(s) through e-voting:
; : & Listng Reguiations, the Members have been prov & faci resmate a-voiing : . .
7. The Annual Report for the FY 2025-26 alongwith the r1¢:-1||::|I;-;:|fl[I1EAGI'.1 Isa-.-allamg-;:-n ky enabiie fhem 1 cast iak irta by elodronic means o all the reeoi@ions 85 sétout hihe 14. | Date of issue of information memorandum, | 16-10-2026 M hei h , in the Notice of the AGM
the websites - of the Company i.e. wwwlogiciel.io, BSE Limited i.e. e : evaluation matrix and request for resolution embers can cast their vote(s) on the business as set out in the Notice of the AG
gl 4 CDSL's wabsie wh o ; Notice of the 33 AGM. plans to prospective resolution applicants through electronic voting system (“e-voting”). The manner of voting, including voting
www bselindia.com an S WEDGHE AW, EVOR NGINGIS. 0om - * The Company has fised Tuesday, 15 September, 2026 as Mme ‘rut-of date’ o detarmine 15 Last date for subrmission of resolution olans |11-11-2026 remotely (‘remote e-voting”) by members holding shares in dematerialised mode,
8. Members of the Company holding shares either in physical orin dematerialized form, the eligbilty of Membears to vote by slactronic means | 1ast date for submission of resolution plang physical mode and for members who have not registered their email address has been
as on the -:ut;_l:uﬁ l:ra’.re shall he EHFE'IHE::! to avail the facility of E-Voting orvotmg in the | |, A person whoso siame |s recorded in the Register of Membess of the Company of in the 16. | Process email id to submit EOI cirp.gminfinite@gmail.com. provided inthe Notic_e of thg AGM. Members attending the AGM who have not cast vote(s)
Laeied M R by G R i ETOERSS: _ _ Statement of Benefical Dwners martained by the Depositonas as on the cut-of date, i2. | | 17.[Details of the Corporate Debtor's Not available by remote e-voting will be able to vote at the AGM through Insta Poll.
9. The E-Voling shafl no!be parmitted beyond the afcresaiddate andtime. 15" Septamiber, 2026, shall be entited 1o aval the faciity of remcte s-valing. registration status as MSME T —
10- A ’“Tt‘“r :‘E?IUFE'_;“EE'MI'”"‘M Eenﬁr&: Hesking ven afiar xencizing his nght 1o Pursuant to the provisions of the Companies Act, 2013 and the Flules made therewnder Dale01.09.2026 Maligi Madhusudhana Reddy ’ ’ -
YOO MU G Ui 0 % R0lw .Y SN Y BV iseag S0 Particular Date! Details Place: Hyderabad Resolution Professional | | Members will be able to attend the AGM through VC/OAVM, through JioEvents,
11, In case of any query or gravances connected with the voting by slectronic means - - -Hy Regd No: IBBI/IPA-001/IP-P00843/2017-2018/11427 " . ; ; ;
e ! 1 ¥ Date of dispeich of ‘Notica Monday, 31* August, 2026 For Mis. GM Infinite Dwelling (India) Private Limited at httpsi//uoevents.||o.com/lotuschocolateaqm/. The mformatl_on about login
it e ; - ; 2. |Commencamenl al remala eesbing Satwday, 19* Ssplember. 2026 gt 9.00 AWM. MMR Lion Corp, 4th lgloor, HSR Eden crede_ntlal_s to be us_ed and the steps to be followed for attending the AGM are
a. Mr.Rakesh Datvi, (AVP), COSL, AWing, 25" Floar, Marathon Futuresx, Mafallal Wil : : e T T TEEAN T Road No. 2, Banjara Hills, Hyderabad, Telangana - 500034 explained in the Notice of AGM.
Compounds, N M Joshi, Lower Parel (East], Mumbal - 400 013 Email-| |L5_[End of remata a-vating et A oeGR:- ol BEO N T Email: cirp.gminfinite@gmail.com

Hyderabad, Telangana-500034 Members are requested to carefully read the Notice of the AGM and in particular,

Mambers holding sharaz n demalerialised (damat] made, who have nod registered
I updated heir emall address with Depositery Paricipants are requested 1o register /
updata the sama with the Depasitory Participents where they meintain their demat accounts

6. Impartant Instructions for Members

b, Ms. Geetanjali Merchehal, Company Secretary & Compliance Officer, Logicel
Solutions Limited, H. Mo, 8-A, Main Road, Sunder Magar, Lwdhiana, Punjab -
141007 atinveston@dogiciel ioor +91-8577T 25025.

Pursuant to the provissons of Section 21-of the Companées Act, 2073 and Regulation 42 of

the SEBI (Listing Obligations and Disclosures Requiremants) Regulations, 2015, the
Registar of Members and the Share Transfer books of the Company will remain closed
fram Saturday, 19° September, 2026 1o Friday, 25° Seplember, 2026 (both days intlusive)

for the purpose of AGM,
For Logiciel Solutions Limited

g} The nemate a-voting facility shad be dsabled by COSL beyond 5:00 .M, on 21% Seplember,
2026, and once a woie is casl, i cannot be changad.

b) The Company will aiss provide a-voling during ihe 339 AGM lor Members wha atfend via
WVOAOAVM and have nof already voted

<) Members who have sxsrcizad their pght to vols through remote g-voling may =il parlicipate

in e AGM but shall not &e entitled ko vale agan

d] The detailed instructiong for e+oding and joining of AGM are provided in Moba Moo 20 of the
Mobee camanng (ke 337 AGM

£} Members will be provided with a facdity fo attend the 337 AGM anly throdgh VCOAYM via
CDEL p-Voting sysham

[l Altendance through VCIOAWR shall be counted for quorem under Saclion 103 of the
Companies Act. 2013

gl Incase of afy queanes of gnevances fesabng 1o a-volirdg, atanding AGM trom COSL e-waling

giystam, you can wrile an email 1 befpdpsk evoling S odelinda oo of confact af toll fee
numbar a1 180 21 09911, also can condact company at info @ rajasthangesesiid.com

b} Membars are reguasted o carefuly read all the noles-set out in tha Notice of AGM ard in

parmicuiar, instruction for joining AGM, manner of casting vole theough remate E-voling and
e-yoling during the AGM

formerly Logiciel Solutions Private Limited)
Sdi-

Geetanjali Nerchehal

Company Secretary & Compliance Officer

Date: 31.08.2026
Place:; Ludhiana, Punjab

m CELLA SPACE LIMITED By ordar of Board ol Directors
Buad. Offica Add For Rajasthan Securities Limited
o908 Ursee (Formerly known as Rajasthan Gases Limited)

Sy Kakas BT/20A1 /94 Paliam Road, Ermakulam, Kisady, India; 582078

CIN: [A3000KL1991PLCO0E 07
Emal SecrefarnBlsreckalas com Wehshe: hitosiwwee sreekalas com
Notice of the 35" Annual General Meeting (AGM) & E-Voting Information

1. Notice s hereby given that the Thirty Fifth (35") Annual General Meeting [AGM) of
the Shareholders of the Cella Space Limited (1he Company’) will be held on Saturday,
26" September, 2026 at 12:30 P.M (IST) through Video Conference ("VC") or Othes
Audio Visual Means "DAVM") to transact Ordinary and Special Business as sel oul in

Sdi-
Nikhilegh Khandalwal
Managing Director

DIN 06945664

Date : 31/08/2026
Place : Magpur

"IMPORTANT"

instructions for joining the AGM and manner of casting vote through remote
e-voting or voting at the AGM.
By order of the Board of Directors

Sd/-

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify

Utsav Saini
Company Secretary and Compliance Officer

Place: Hyderabad
Date: September 01, 2026

its contents. The Indian

Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damage incurred as aresult of
transactions with companies,
associations or individuals
advertising inits newspapers
or Publications. We therefore
recommend that readers
make necessary inquiries
before sending any monies
or entering into any
agreements with advertisers
or otherwise acting on an
advertisement in any
manner whatsoever.

(9 NSDL

Technodogy, Trust & Reach

NATIONAL SECURITIES DEPOSITORY LIMITED

CIN: L7471 20MH2012PLC 230380
Reg, Office: 301, 37 Floor, Naman Chambers, G Block, Plot No- C-32, Bandra Kurla Complex,
Bandra East, Mumbai- K151
Tel: 022 6544 B400/E500 | Em ail: cs-depositonyi@nsdl.com | Website: hitps://nsdl.com

NOTICE OF THE 14™ ANNUAL GENERAL MEETING

AND E-VOTING INFORMATION

Motice is heraby given thal the 14" Annual General Meating ("AGM") of the Members of National Securities
Depository Limited ("the Company”) will be held on Tuesday, September 22, 2026 af 11:30 AM. IST
through Video Cenferencing (™WC") ) Other Audio-Visual Means ("O&8VMT) to fransact the business, as set
out in the Notice convening the 14" AGM of the Company, which is in compliance with all ihe applicable
provisions of the Companies Act, 2013 ("the Act™) and the Rules issued thereunder and tha Securities and
Exchange Board of India ("SEBI") (Listing Obligations and Disclosura Requirements) Regulations, 2015

i

v
V-MARC

the Motice dated Z8” August 2026,

2. In compliance with the provisions of the Companies Act, 2013 ('the &t} and the Fules
made theraunder and the Securties and Exchange Board of India (SEBI) (Listing
Dblgations and Desclosure Bequirements) Reguiations, 2015 {Listing Regulations’)
read with Ministry of Corporate Affairs (*MCA") Genaral Circular No. 092024 dated
Seplamber 19, 2024 and 0372025 dated 22 Seplember 2025 read with crculars Issued
earier by MCA on the same-subject ("MCA Ciroulars™) and SEBI wide ifs Circular Mo,
SERI'HOVCFDICFD-PoD/2BICIRIZ024M 33 dated October 32024 read with the
cifcudars issued eadier on the same subject by SEBI, physical attendance of the

CIN: L31908UR2014PLCODT06E

Email: cs@v-marc.in Website; www.v-marc.co

V-MARC INDIA LIMITED

Reg. Office: PLOT NO. 3,4, 18, 20A 5EC-IDC, SIDCUL HARIDWAR, UTTRAKHAND-248403

m

shareholders fo the AGM venue is nob required and AGM can be held through "V or

NOTICE OF 13™ ANNUAL GENERAL MEETING, BOOK CLOSURE AND E-VOTING INFORMATION

“OAVMT, Hence, shareholders can atiend and participate in the 35" AGM through
WCIDAYM and shall be counted for the purpose of reckoning the quarum under Section
103 of the Companies Act 2013,

. Electronic copies of Notice of AGM and Annual Report for the financial year anded 31"
March, 2026 will be sent to all those shareholders whose email addresses are
registered with Company's Registrar and Share Transfer Agent
(RTAYDepositonies/Company in compliance with the said drculars. The aforesaid
docurments shall also be available on the website of the Company htlps:/fww
sreekailaz.com and on the website of the stock exchange hitpziwew beeindia com/
Shareholdars ara requestad 1o note that physical copy of the aforasasd documants will
nod be made avaitable by the Company to is shareholders. However as per Regulation
384 1Yb) of the Listing RBegulationg, the web-link, including ihe exact path, where
complete detals of the Annual Report containing AGM Nolice will be availabia, arg
being sent to thoss shareholders(s) who have not registered their emall addressies)
eithier with tha Company or with any Depository or with RTA of the Company i
Bigshare Sarvices Privata Limited.

Accordingly, the web-link, including the exact path where complele detads of the Annuat
Report induding AGM Mobice for the Financial Year 2025-26 will be available are at:
hilps:/vwww sreekallas com/Annual Reports.php

4, Bhareholders whose names are recorded in the Register of Members or the Register of

Beneficial Ownars maintained by the Depositories as on the Cut-Off Date (Friday, 187
Seplember, 2026} only shall be entited 1o avall the facility of remole e-voling as well as
voling at the AGM. The Company has availed e-voting services from Cenfral Depository
Services (India) Limiled [COSL)-and the remobe e=voting period will commence on
Wednesday, 23 Seplember, 2026 at 09:00 AM (I5T) and ends on Friday, 25"
September, 2026 st 05:00FP M. {IST).

5. Pursuant to the Listing Regulalions and Saection 91 of tha Companées Act, 2013 and the

Appicable Rules made theraunder the Register of Mambers and Share Transfer Books

of the Company will remain close from Saturday, 19° September, 2026 to Friday, 25°

Septamber 2026 [both days incluziva).

The Company has appointed Mrs. N. Sriwidhya, Pracbeing Company Secretary,

Chennai as the Scrufinizer forgiving her report on the e-vofing process for 35" AGM

7. Thosza shareholdars holding shares in physical form, whosa e-mad addresses are not

reqisterad with the Company, may regester thesr &-mal address by sending scanned
copy of 2 sgned requestletier menfioning name, folio nember, complete address, email
address o be registared, scanned copy of the share cerfificate (front and back), self-
aftested scanned copy of PAN/Aadhaar, supporting the registered address of the
shareholder by g-mail o secretaryiisreskailas.com. Shareholders holding shares in
demat form can update their email address by sending mail fo
secrefaryiisreekailas.com and are requested to updale their email 10 registenad with
the RTADepository Parficipant to receive timely communicstion

8. The detailed ingtructions for jaining the AGM through Audio Visual means and casting

the vate through e-voting faclty are provided in the Notice of the AGM. In case of any
quenes, shareholders may refer the instructons or refer the FACS and user manual on
the e-voding website of CDEL to gel clarifications an the e-valing process,

st out in the Motice of AGM.

Limited www nseindia.com

attend the AGM but shall not be entitied to cast their vole again.

e-voting shall not be allowed beyond the said date and tima.

B

can be usad far casling their vate

contact at toll free no. 022-62638338.

For and On Bahalf of the Board _
For Cella Space Limited September, 2026 (both days inclusive) in connection with AGM.
Sdi-
Rajkumar Sivathanu Pl
Place: Kochi Managing Director Date: 31.08.2026

Date; 31" August, 2026 (DIN: 01790870)

Place: Haridwar

Natice ks hereby given that the 13" Annual General Meeting (AGM) of the members of tha company
will be held on Friday, September 25, 2026 at 11:00 A.M. through video conferencing (VCN Other
Audic visual Means ("0AVM') pursuant io applicable provisions of the companies Act 2013, and the
rules made under SEBI (Listing Obligation & Disclosure requirement) Regulations 2015 and MCA
circular dated May 5, 2020 read with the circular dated April B, Z020 and April 13, 2020 SEBI circular
dated May 12, 2020 and Crrcular No. 02/2021 dated January 13, 2021, 8th December 2021, 14th
December, 2021, 5th May 2022 and 28th December, 2022 and all other relevant circulars issued from
time forfime, without physical presence of the members at a common venue 1o ransact the business as

The Company has completed dispatch of the Annual Report for the Financial Year 2025-26 10 Members
through permitted mode whose email-id is registered with depository participant or the company. The
Notice of the AGM is available on the website of the Company at www v-marc com in and at NSE India

In Compliance with Section 108 of the Companies Act 2013 read with Rule 20 of the Companies
(Management and Administrafion) Rules 2014, as amended and Regulation 44 of the SEBI (Listing
Obligations and Disclosure Requirements) Regualton 2015, Members are provided with the facility of
remote e-voting to cast their votes on all resolutions set forth in the Maotice of the AGM using electronic
voting system provided by Bigshare Sarvices Private Limited from a place other than the venue of the
AGM {"Remote e-voting”) and the business may be transacted throwgh such voting. The voling rghts of
the Members shall be in proportion to the equity shares held by them in the paid-up equity share capital
af the company as on 18" September, 2026 (cut-off date}. Tha facility for e-voting, through VC shall
also be made available at the AGM. The Members who have cast their vole by remole e-vating may

The Remale e-voting period commences on 22" September, 2026 and ends on 24™ September,
2026. The e-voling module shall be disabled by Bigshare Services Private Limited thereafter and remote

A person whose name is recorded in the register of members or in the register of beneficial owners
maintained by the depositones as on the cut-off date i.e., 18" September, 2026 only shail be entitled to
availl the facility of remate e-voling as well as voling in the general meeling. Any person who acquiras (he
share a5 on cut-off dates, may obtain bogin id passward by sending a request at vote@bigshareonline com.
However, if such a person & already registerad with NSDL for e-voting, then exsting user ID and password

In case of any grievances connected with facility for voting by elactranic means, please contact Company
secretary at emad i cs@v-marc.in or Number +51-9380522.395, For delails relating lo remate e-voling,
e-voling during AGM, members holding shares in physical mode, demat mode and for those members
whose email-id is ot registered, please refer to the Nofice of the AGM. In case of any quanes to vafing
by elecironic means, please refer to the Frequently Asked Questions (FAQS) and e-yvoling user manual

avalable at hitpsivole bigshareonline com/landing or write an emall jnfo

The naotice is further given that pursuant to provisions of seclion 91 of the Companies Act 2013 read
with rule 10 of the companies (Management & Administration) Rules, 2014, the register of members
and share transfer books of the company will remain close from 18" September, 2026 to 257

For V-MARC India Limited

(Company Secrelary & Compliance Officer)

shareonlne.com or

Sdi-
Anuj Ahluwalia

epaper.financiaiexpress.—cun]. ® o

("5EBI Listing Regulations™) read with the Genaral Circular No. 03/2025 dated September 22, 2025 along
with other relevant General Circulars issued by the Ministry of Corporate Affairs ("MCA") (hereinafter referred
to as "MCA Circulars") and the Circular no. SEBVHOVDDHS/DDHS-PoD-1/P/CIR2025/83 dated June 05,
2025 issued by SEB| (hereinafter referred o as "SEBI Circular”)

Further, in accordance with the applicable provisions of the Act and above-mentioned Circulars, the Notice
convaning the 14" AGM and the Annual Report for the FY 2025-26 has been alectronically sent to all the
shareholders whose email addresses are registered with the Company! Begistrar & Transfer Agent ("RTA"}
and /or Drepository Paricipanis) ("DPs"). Additionally, in accordance with Regulation 36(1){b) of the Listing
Regulations, the Company has also dispatched a letter to Members whose e-mail IDs are not registered
with the Company/ RTA DPs, providing a web-link of company's website 1o access the Annual Report for
the FY 2025-26.

The MNotice of the AGM along with Annual Report for the FY 2025-26 will alzo be available on the website of
the Company at hitps./nsdl.com and wabsite of the Stock Exchanga i.e., BSE Limited at www.bseindia.com

E-voting Information

1. Pursuant to provisions of Section 108 and other applicable provisions, if any, of the Act read with Rule 20
of the Companies (Managament and Administration) Rules, 2014, as amended, and Regulation 44 of the
SEBI Listing Regulations, the Company is pleased to provide the facility of remete e-Voling fo the
shareholders, to exercise thair right to vota on the resolutions proposed lo be passed at the AGM, The
Company has availed in-house service for facilitating voting through electronic means on all resolufions
set forth in this Nolice and for participating in the 14 AGM through YC ¢ QAWM facility along with
e-\oting during the AGM. The detailed instructions for remote e-voting are given in the Motice of
14" AGM of the Company.

. The ramote a-Voling perod commeances on Friday, September 18, 2026 at 9:00 AM. (IST) and will
end on Monday, September 21, 2026 at 5:00 P.M. (I5T). Voting through remote e-\oting will not be
pamitted beyond 5.00 p.m. I5T on Monday, September 21, 2026. Tha Book Closure Period of the Company
will be from Saturday, September 12, 2026, to Monday, Sepiember 21, 2026 (both days inclusive).

. A parson whose name is recorded in the register of members or in register of beneficial owners
maintained by Depositories as on Tuesday, September 15, 2026 ("cut-off date™) shall only be entitled
to avail the facility of remote e-Voting as well as e-\Vioting at the AGM, The facility of e-voling shall aiso ba
made availabla at 14" AGM, to those members attending the AGM and who have not already casted
vote through remote e-voting shall be able to-exercize their voling rights during the A6,

. Mambers who have acquired shares aftar the dispatch of &Annual Report for the FY 2025-26 and before
the cut-off date are requested to refer to the Notice of AGM for the process to be adopted for obtaining
the User 1D and Password for easting the vola.

Members who hawe casted their vote through remote e-Voling can parlicipate in the 14 AGM but shall
nof be antittad to vote again.

. The Board of Directors of the Company have appointed Mr. Mihen Halani, Practicing Company Secretarlas,
as the Scrutinizer for conducting woting process of the AGM in a fair and fransparent manner. The results
ghall be declared within 2 working days from conclusion of the Meeting which is within the ime stipulated

under the applicable laws. The results declared along with the Scrutiniser's Report will be placed on the
website of the Company and Stock Exchange,

In case of any gueries, you may refer the Fraquently Asked Questions (FAQS) for Shareholders and
e=voting user manual for Shareholders available at the download section:-of www.evoting.nsdl.com or
call on no.: 022-4BB67000 or send a reqguest o Ms. Pallavi Mhatre, Deputy Vice President, NSDL at
evolinginsdl.com

Shareholders who have not updated their email or KYC details are requested to register / updaie the details
in their demat account, as per the process advised by their DR,

The Board of Directors of the Company at its meeting held on April 30, 2026, recommended a dividend of
Rs. 4/- (Rupees Four anly) per aquity share of face value of Rs. 2/- each (i.e. 200%) subject lo the approval
of shareholders at the 14" AGM. The record date for identifing the shareholders entitied for dividend for FY
2025-25 is Friday, September 11, 2026 The dividend, if approved by Shareholders, is proposed to be paid
within 30 days from the date of AGM. Payment of dividend will be subject to deduction of tax at source
(TDS) at applicable rates, For more detalls, please refer 1o the Molice of AGM.

For National Securities Depository Limited
Sd/-

Alen Fermns

Company Secretary

Membership No. A30633

Date: August 31, 2026
Place: Mumbai

BENGALURU
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